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(a) whetber Over-seas Indians o f  
D aw w d i Bohra commniaity from  Tan> 
zaoia have w iinen p  him regarding anti
social activiries o f  Bohra Priest vi1»o js 
an Indian dtixen;

(b) i f  so, whether Government have 
inquired into the matter and ascertained 
facts; i f  so, the facts thereof; and

(c) the opinion expressed by the 
Indian High Commission at Dar-es- 
Saiaam in the matter ?

T H E  M IN IS T E R  O F P A R L U - 
M E N T A R Y  A F F A IR S  A N D  LA B O U R  
(SH RI R A V IN D R A  VAR M A ): (a) We 
received a few letters from members o f 
the Bohra conununity fiOm Dar-es- 
Silaam , Tanzania containii^ allegations 
o f  collection by the High Priest o f m^ney 
and its transfer abroad through un
official means and o f harassment o f the 
minority.

(b) and (c). Yes. From inf rmation 
available with us, we have no reason to 
believe that the allegations contained 
in the letter had been substantiated.

Punishment to food adnl term ton

5271. SH R I SA M A R  M UKH ERJEE : 
W ill the Minister o f H E A LT H  AN D  
F A M IL Y  W ELFAR E be pleased to state ;

(a) the number o f f  >od adulterators 
‘ life imprisoned’ so far; and

(b) the nature and number o f highest 
punishment given to the food adultera
tors; State-wise ?

TH E  M IN K T E R  O F H EALTH  
A N D  F.\M IL Y  W ELFAR E (SHRI 

N AR AIN ;:(a)and (b). The informa
tion is being collected and will be laid 
on the Table of the Sabha.

T echn ical a id  to V ietnam

5272. SH R I SA M A R  M UKH ERJEE: 
Will the Minister o f E X T E R N A L  
A FFA IR S be pleased to state:

(a) whether he had talks with the 
F>reign Minister o f Vietnam, Mr. 
Nugyen D ay  Trinh, on 12th April, 1977 
regarding the technical aid to Vietnam; 
and

(b) if  so, the details thereof ?

T H E  M IN IS T E R  O F  P A R L IA 
M E N T A R Y  A F F A IR S  A N D  L A B O U R  

(SHR.I R A V IN D R A  VA R M A ): (a) and

During the visit o f the Vietnamese 
Foreign Minister, M r. Nugyen Dur 
Trinh in April, 1977, our F f reign 
Minister had useful d iscavi os c o  
various matters o f bilateral intert&t which 
inchided diStussions on areas where I oth 
sides could benefit from exchange o f  
technical know-how. Details arc being 
worked out between the two govern
ments.

R esidential q o a r te n  fo r  P A T  em> 
ployeea in  B ih a r

5273- SH RI SU K H D E O  PR A SA D  
VERM  A : W ill the M iniuer o f C O M 
M U N IC A T IO N S  be pleas^  to state:

(a') whether residential quarters fcr 
P&T Employees in the State o f Bihar arc 
far inadequate to meet the demand o f 
the employees; and

(b) if  s<', the steps Gt vemment prr- 
p< se to take in this regard ?

T H E  M IN IST E R  O F C O M M U N I
C A T IO N S  (SH RI B R U  L A L  V E R M A ):
(a) and (b). The facility o f residential 
quarters frr the P& T employees in 
Bihar is in tune with that available else
where in the country. As on 31-3-1977 
there were 2444 residential quarters in 
Bihar against a t< tal departmental Steff 
strength o f 25,088.

Within the o.veTall rescurces all̂  ttcd 
for the purpose, con.struai‘ n t>f sdditi< n«l 
Staff quarters is being token up in Bihar 
also. 66 quarters arc under constructif n, 
and another 266 have recently been san^- 
ti. ned fi'r c"'nMruction.

M ining Ceaa Fund

5274. SH RI G O V IN D A  M U N D A : 
W ill the MiniJter o f P A R L IA M E N 
T A R Y  A FFA IR S A N D  L A B O U R  be 
pleased to state:

(a) whether a Mining Cess Furd  ft r 
development o f mining areas ii  rcgulsrly 
maintained;

(b) if  so, whether there is a ry  pro
posal to construct a 50-bed hosi i:al fcr 
mining labourers in J( da I n n  Ore 
Mines in Keonjagarh, Orissa; and

(c) i f  so, estimated cost thcret f ard 
the progress achieved so far ?

T H E  M IN IS T E R  O F P A R L IA 
M E N T A R Y  A F F A IR S  A N D  LA B O U R  
(SH RI R A V IN D R A  VA R M A ): (a) No 
cess is collected by the M inistryo f Labf ur 
for development o f mining areas. He w;-
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«ver Iron Ore Mines Lab'>ur Welfare 
Fund h is been constituted to supplement 
the efforts o f the State G.ivemments 
and th; Employers in promoting the 
welfare o f  labour employed in the iron 
ore mines and their dependents. This 
Fund is financed by a levy o f a cess 
@2Sp. per tonne on all iron ore con
sumed by steel plants i r exported from 
the counti7.

(b) Tne cin stru ai n w rk o f the hos
pital is already in an advanced stage.

(c) The estimated c'>st is about 
R<. 51’ 85 lakhs for the establishment of 
the Hospital C  omplex. The c nstruction 
o f th: Hospital being undertaken by 
Stite  P.W .D . is well in hand and is 
proireiiing satisfactorily.
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Indo-Pakistan meet

5276. S H R IC .K .C H A N D R A P P A N : 
SH R IM A T I M R IN A L  GORE;

Will the Minister o f E X T E R N A L  
A FFA IR S be pleased to state;

(a) whether Government have tried to 
meet Pakistan leaders in order to stren
gthen freindship between the two coun
tries? and

(b) i f  so, the details therecf ?

TH E M IN IST E R  O F P A R L IA 
M E N T A R Y  A FF A IR S A N D  LABOU R 
(SHRI R A V IN D R A  VERM A): (a) an d
(b). There is no proposal at presenntfor 
any such meeting o f leaders of the two 
countries. The two governments do. 
however., keep in touch with each other 
on various matters in an endeavour to 
foster nor.Tial r«lations between the two 

countries.

Refugee Properties Declared as 
enemy property by Bangladesh 

Government

5277. SHRI SAM AR G U H A  : Will 
the Minister of E X T E R N A L  A FFA IR S 
be pleased to state :

(a) whether properties of the migrants 
from former East Pakistan have been 
declared as enemy properties by the 
Banjgladesh Government ;




